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Bill

SHRI K. R. GANESH:
move:

“That the Bill further to amend
the Income-tax  Act, 1961, the
Wealth-tax Act, 1957, the Gift-tax
Act, 1958 and the Companies (Pro-
fits) Surtax Act, 1964 and to provide
for certain related matters, be re-
ferred to a Select Committee con-
sisting of 30 members, namely:—
Shri Bhagwat Jha Azad, Shri Onkar
Lal Berwa, Shri Raghunandan Lal
Bhatia, Shri M. Bheeshmadev, Shri
G. Bhuvarahan, Shri Narendra
Singh Bisht, Shri Somnath Chatter-
jee, Shri Y. B. Chavan, Shri S. R.
Damani, Shri B. K. Daschowdhury,
Shri D. D. Desai, Smt. Marjorie
Godfrey, Shri Dinesh Chandra
Goswami, Shri Samar Guha, Shri
Shyam Sunder Mohapatra, Shri
Kartik Oraon, Shri D. K. Panda,
Shri H. M. Patel, Shri Rumji Ram,
Shri N. K. P. Salve, Shri N. K.
Sanghi, Shri Vasant Sathe, Shrimati
Savitri Shyam, Shri Era Sezhiyan,
Shri C. K. Jaffer Sharief, Shri Shiv
Kumar  Shastri, Shri Somchand
Bolanki, Shri Maddi Sudarsanam,
Shri K. P. Unnikrishnan; and Shri
K. R. Ganesh with instructions to
report by the last day of the first
week of the next session.”

MR. DEPUTY-SPEAKER:
question is:

“That the Bill further to amend
the Income-tax Act, 1961, the Wealth
tax Act, 1957, the Gift-tax Act, 1958
and the Companies (Profits) Surtax
Act, 1964 and to provide for certaiu
related matters, he referred to
a Select Committee consisting
of 30 members, namely: —
Shri Bhagwat Jha Azad, Shri Onkar
Lal Berwa, Shri Raghunandan Lal
Bhatia, Shri M. Bheeshmadev, Shri G.
Bhuvarahan, Shri Narendra Singh
Bisht, Shri Somnath Chatterjee, Shri
Y. B. Chavan, Shri S. R. Damani,
Shri B. K. Daschowdhury, Shri D. D.
Desai, Smt. Marjorie Godfrey, Shri
Dinesh Chandra Goswami, Shri Samar
Guha, Shri Shyam Sunder Mohapatra,
Shri Kartik Oraon, Shri D. K. Panda,
Shri H. M. Patel, Shri Ramji Ram,

I beg to
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Shri N. K. P. Salve, Shri N. K. Sanghi,
Shri Vasant Sathe, Shrimati Savitri
Shyam, Shri Era Sezhiyan, Shri C.
K. Jaffer Sharief, Shri Shiv Kumar
Shastri, Shri Somchand Solanki, Shri
Maddi Sudarsanam, Shri K. P.
Unnikrishnan; and Shri K. R. Ganesh
with instructions to report by the last
day of the first week of the next
session.”
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The motion was adopted.

14.22 hrs.

MOTION RE: REPORTS OF THE

UNIVERSITY GRANTS COMMIS-

SION FOR 1970-71 AND 1971-72—
Contd.

MR. DEPUTY-SPEAKER: Now

we resume discussion on the following
S. Nurul

mo'ion, moved by Prof.
Hasan on the 19th November, 1973,
namely:

“That this House do consider the
Annual Reports of the University
Grants Commission for the years
1970-71 and 1971-72, laid on the
Table of the House on the 1st June,
1972 and 13th August, 1973, respec-
tively.”

Shri Anant Prasad Dhusia was on
his legs on the last occasion. He may
continue his speech.
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ROF. MADHU DANDAVATE
Rajapur): Mr, Deputy-Speaker Sir,
as; a university teacher, I feel the
deepest involvement in participation
in this debate on the UGC’'s reports
for 1970-71 and 1971-72. The reports
of the UGC that have been presented
to us for discussion deal with grant:
to universities, centres of advanced
study, assitance to colleges, program-
mes for teachers, programmes for
students and international collabora-
tion. It is my belief that these arc
the aspects which have been dealt w.ilh
in the reports of the UGC. An in-
tegrated approach is urgently cal_le:ﬂ
for so that all the heads under whic?
the reports have been prepared will

be able to indicate substantial suc-
cesses.
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It has been indicated that the rate
ef increase of university students is
2.6 lakhs, which comes to about 30
per cent per year, and the Ministry
expects 16 lakhs to join the university
ranks in the course of the next five
years, This rate of growth of the
number of students belonging to the
universities is only an illusory growth
for the very simple reason that though
the rate that has been indicated is
correct, it is unbalanced growth.
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The entire university life is today
compartmentalised between the urban
centres of education and the mofussil
centres. If you look at the disbursal
of the rcsources that have been allo-
cated to the UGC you will find that
major crmphasis is laid on the develop-
ment of universitics in the urban
areas to the dctriment of the develop-
ment of univorsities in the rural areas.
This imbalance in our academic life
will have to be completely eliminated.
We find in places like Calcutta, Bom-
bay and Madras universities which
can rightly be called monster univer-
sities. 1 am using the word ‘monster”
in the context of the size and not in
the context of the content of the uni-
versities, This particular disability or
disparity has to be removed. Just as
we have skyscrapers in the -urban
areas and hutments in the rural areas,
similarly in big places like Calcutta,
Bombay etc. we have huge universi-
ties or crowded universities which in-
evitably create the problem of so-
callad indiscipline, and on the other
side we have got the rural universi-
ties where there is not adequate ac-
commodation provided to the students
and teachers and there is lack of faci-
lities. This imbalance between the
two sets of universities has to be
completely removed.

Therefore, what is urgently called
for is rationalisation of the expansion
of our universities in terms of the
size of the universities and the facili-
ties that are needed for speedy as well
as balanced growth of our universities.

There {s no effective rapport between
the teachers and the taught. This is
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missing to a very great extent espe-
cially in our universities, and this
gives rise to the problem of student
indiscipline. It is here that the root
cause of indiscipline is to be traced.
We find a lot of debate in this House
on student indiscipline in the universi-
ties. But I fcel that unfortunately it
is an unbalanced debate which is
going on.
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As one who has spent 25 years of
his precious life in the university, I
can say with full confidence that if
there is disturbance in a eclassroom,
very often the responsibility has to be
throwa on those who have not been
able to establish a rapport with the
studenti. If the students are econ-
vinced thut while teaching the stu-
dents, the teacher is throwing his heart
and soul into the subject, it is our
expericnice that even ihough the ex-
pression of the teacher is not adequate
and he has no facility for expression,
the students reali-e that there is an
identificution of the teacher with the
subject and he is trying to put his
entire heart into the subject and there
is no disturbance in the classroom at
all and there is no indiscipline at all
The so-called indiscipline is an exter-
nal manifestation of so many internal
malaise that exist in our university
life. Universities are crowded, there
are no adequate hostel facilities, there
is no rapport between the teacher and
the taught. In some of the inter-
science classes I conducted as lecture
classes, the number of students was
150-160 per class. This is as good or
as bad as addressing a public meeting
on a maidan. Of course, I did not
do it at that level. But it iz a fact
that there is no rapport between the
teacher and the student. In countries
like Soviet Russia and the USA, there
is a greater rapport between the stu-
dent and the teacher. There the re-
search faculties of the student get
developed. The original thinking of
the student can be discovered by the
teacher and in this environment the
students are also able to discover whe-
ther there is an element of originality
in the teacher or not.



259 Reports of U.G.C. (M.) NOVEMBER 23, 1973 Reports of UG.C. (M) 260

{Prof. 'M_adhu Dandavate 1

You will be surprised to know that
in some countries like the US and
USSR, promotions of teachers are not
made merely on the basis of seniority
as is sought to be done by some in
the case of the judiciary. 1 am one
of those who believe that in the fields
of education and judiciary, it is not
necessarily the seniormost who is
always the most competent. Probably
sometimes merit lies in the younger
man. Therefore, in some foreign uni-
versities, there is a method by which
a questionnaire is circulated among
students in which they are asked whe-
tner they are able to get proper guid-
ance {rom their teachers when they
po:e yuecstions and explanations are
given by the teachers. Thereby the
originulity of mind of the teacher i:
revealed and it is also known whether
the teacher encourages the research
faculty among the students. On the
basiz of thet and also supported by
the expert opinion of the teaching
fratzrnity, promotions of teachers are
made, Some such thing will have to
be evolved here. Then the students
al:o will have the feeling that thev
have a sense of participation. Only
allowing a few representatives of the
Union to sit as yes-men in the Coun-
cils does not give that sense of parti-
cipation, This is a novel method of
introducing a sense of participation.

As fur as examination reform  is
concerned, there is a reference to it
in the Report. I would like to remind
this House about the recommendations
of the Vice-Chancellors’ conference
made n3 early as April 1969. In those
recommendations, the following thing:
were =aid. They are very important.
(1) Introduction of sessional work and
internal assessmient in the evaluation
and srading of student performance;
(2) Introduction of problem-oriented
ruestions in place of information and
memory-oriented questions; (3) hold-
int of examinations in part, spacin<
them conveniently; (4) The semestor
syrtem ~hould not imply fragmentation

of courses; it should necessarily in-
volve restructuring of courses so that
the system provides opportunities for
reviewing and modernising the syl-
labi,

There is one more aspect to which
I would refer, which is not alluded to
in the Report. That is the need to
restructure our textbooks. Fortunate-
ly, our Minister of Education is a
professor of history. Is he satisfied
with the textbooks on history in this
country? Is he satisfied with the
method of teaching history in our
country? History is being taught
through our textbooks in the most
biassed manner. We seem to be con-
cerned with history only as a docu-
mentation of the bravery and heroism
of men and women. The scientific
attitude to history is completely lost
sight of, I hardly come across text-
books on history at thc university
level in whizh the motivations of his-
tory are stressed, in which the scienti-
fic analysis of history is emphasised.
Why history has moved in a particu-
lar direction in certain environmental
conditions? These interpretations of
history are completely lacking. 1In
fact, the theory of history i com-
pletely missed. What we are told in
history is merely a documentation of
the achievements and failures of great
men and great women. The entire
orientation of textbooks on history
will have to be changed. If the UGC
doe: not undertake this responsibility,
who else can? If your <hove this res-
ponsibility on to some department of
Govyernment, in the rut of govern-
mental functioning, perhaps even the
textbooks will lose all their signifi-
cance. Therefore, the UGC will have
to undertake this task.

A word about revising and restruc-
turing the syllabi. I would insist that
there must be a greater degree of
uniformity in the syllabi of wvariou=
universities. Even today we find the
mobility of inter-university life lost.
mobility in terms of teachers and that
im terms of students. I1f this inter-
university mobility iz lost, it is be-
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cause y great amount of disparity
exists belween the syllabi of variou.,
universities. I do not want mechani-
sation but I want some sort of uniform
attitude to the syllabi that are cons-
tructed in various universities so that
if today I belong to the Bombay Uni-
versity and tomorrow if I move on to
the Calcutta University and the next
year to the Kerala University, I must
not suffer as far as academic excel-
lenice is concerned, and therefore in
the interests of academic excellence as
well as mobility and free mobility of
university life, it is necessary that a
greater degree of uniformity in uni-
versity syllabi is brought about.
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I would like to say a word about
the medium of instruction. Sir, I have
been adopting on this particular as-
pect & point of view which is pro-
vably an unpopular point of view.
Al gne extreme, the status quoists in
the field of education want that Eng-
lish elone should continue as the
medium of instruction, and they al-
ways suy that science subjects cannot
be taught adeqguately in the English
languuge. On the contrary, my own
view is, and this is borne by expe-
rience, tiaat in literature a subtle dis-
tinction between words makes all the
diffcrence, but as far as science sub-
jects are concerned, language converts
itself into a non-language through the
medium of symbols, through the
medium of idiograms, through the
medium of wvarious formulae. There-
fere, it is rather easier to teach the
scientific subjects in terms of regional
language or in terms of a national
language like Hindi.

At one end, people want the status
quoist attitude, that English  should
continue. At the other end, there is
a growing [leeling that the regional
languages must be introduced in the
universities. I am opposed to both
these extreme points of view. 1 want
greater stress to be given to all the
Indian languaves, and therefore, Eng-
lish has to go. As I said, I want inter-
university mobility to be retained and
in order to maintain inter-university
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mobility, I would prefer Hindustani or
Hindi in the place of regional langu-
ages. In the north, Hindustani could
be a better medium. There would be
some difficulty in the south. But there
is no difficulty as far as a number of
States like Gujarat, Maharashtra,
Uttar Pradesh, Bihar and other States
are concerned. Therefore, in the place
of English, Hindustani can come, and
we should avoid regional languages at
the university level. They are the
best media as far as school education
is concerned, as far as primary and
secondary education is concerned, but
at the national level and at the uni-
versity level, as far as possible, we
must try to have one language. Let
it be Hindi. In the south, there is
some controversy about Hindi. I am
permitting English there or regional
languages there. My  attitude to
language is, rather than imposing one
language and divide the country into
two, I would prefer one country and
two languages. That is the flexible
attitude that I want to take on the
question of language. This is what I
would like to say. One minute more
and I will conclude.

There is one more aspect to which
1 would like to draw the attention of
the House, and that is as far as funds
are concerned. Today, we find that in
our country, if education is to be im-
proved, if academic excellence is to be
improved and especially the syllabi
in scientific rubjeets are to be moder-
nised in terms of experimental work
as well as theoretizal work, it is
necessary that more expenditure will
have to be incurred on rescarch and
development. Unfortunately in  our
country, only 05 per cent of our
GNP is spent on research and deve-
lopment. This will have to be step-
ped up. If more research facilities
are to be offered in the university
life, that also has to be undertaken.

In the end, 1 will conclude by mak=
ing one constructive proposal. We
have an eminent physicist in our
country, Prof. Bose. In collaboration
with the famous physicist, Albert



263 Reports of U.G.C. (M.) NOVEMBER 23, 1973 Reports of U.G.C. (M.)

LProf. Madhu Dandavate)

Einstein, he had formulated the monu-
mental theory of Einstein-Bose statis-
tics. There are three important fields
of statistics: Bottzman statistics,
Base-Einstein statistics: and Fermi
Dirac statistics. Prof. Bose, in colla-
boration with Einstein, has formula-
ted a most formidable theory of statis-
tics which goes in the name of Einste-
in-Bose statistics. This great physicist
of India has completed 80 years of
his life. And in the 80th year of his
life, I would like that the University
Grants Commission and the Govern-
ment should go out of their way to
honour the great physicist of our
country and honour him by giving
him a permanent professorship so thal
not only our country but the entire
world will realise that such an
eminent physicist of Indian origin will
be respzcted not only by our country
but by the countries all over the
world. I am only taking advantage
oi this debate to make this proposal
to the Minister so that a great physi-
cist of the eminence of Prof. Bose will
be rewarded. He do2s not expect
that reward. Only we suggest that
the honour must be bestowed on him.
1f all these suggestions are incorpora-
ted, the UGC report can be imple-
mented more effectively and better
integration of our accademic life can
be brought about.

SHRI DINESH CHANDRA GOSW-
AMI  (Gauhati): The University
Grants Commission has g dual role to
perform. It must act for the horizon-
tal development as well as wvertical
development of education but the re-
port does not give real insight into
vertica] development, though in the
conclusion it makes a certain refer-
ence to it. I am not an educationist
and therefore I approach this subject
with a certain amount of nervousness.
But as a person who has some connec-
tion with the younger generation, I
think it necessary to express the views
of the younger generation on educa-
tion.
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Education has two purposes to fulfil.
The first limited purpose is to equip a
man to earn his daily livelihood. But
that is not the entire purpose; the
broad purpose of education is to
arm him so that he can make socio-
economic changes in the society. The
greatest need of the country today is
to create an atmosphere in which the
educated people, the younger genera-
tion can really make an effective par-
ticipation in the socio-economic chan-
ges in the country.

If we look at the entire educational
system we have to say, with regret,
that it has not been possible to achieve
this broad objective. Even in the first
limited objective the educational sys-
tem has failed. That is why our fri-
end Mr. Das Munsi while this subject
was being discussed last time casually
commented that the educational sys-
tem in the country should be scrapped
for five years. It is a casual com-
ment but that comment is coming
from many young people because they
are feeling in their heart of hearts
that the present day education system
has not been able to give them any-
thing, and it is no use asking them to
continue in their schools and colieges.
There is deep rooted frustration throu-
ghout the country. There are many
reasons. Uncertain future is one rea-
son, While he is in the college or iu
the school, he does not see any bright
future. The entire purpose of educa-
tion is to take away frustration from
the younger generation. In a success-
ful system of education, a young man
will approach the challenges of life
not with frustration but with convie-
tion.

If the present system has generated
frustration after 26 years of its exis-
tence since Independence in this coun-
try, we must come to the conclusion
that the education system has not been
able to give to the students all it ought
to give him. We have been talking
of structural changes in education.
Apart from the curriculum changes,
and then changing it from 10 to 12
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yvears or from 10 to 12 years, no funda-
mental change in the educational sys-
lem has come.

We are saying today that our basic
approach is secularism, democracy.
socialism and so on. Do our text
books give the real picture or true
meaning of democracy or socialism ol
seculavusm? 1 had the opportumty to
talk w many student gatherings anu
wnen they are asked: what is demo-
cravy, tley say: it is the rule of the
muajority. 1f democracy was the rule
of tue majority  obviously in  this
worid Hitler we. ithe greate:t demo-
vrat. It i not the rule of muajurily.
It is the develonment of human vaiues
Wil re even the views of minorily am
to be piven aue weighi

MR. DEPUTY-SPEAKER: You van
continue on the next occasion,

14.59-1|2 hrs.
COMMITTEE ON PRIVATE MEM.

BERS' BILLS AND RESOLUTIONS
Tumry-TiuRp REPORY
SHRI S D SOMASUNDARAM

{Thanjavur): 1 beg to move:

“That this House agrees with the
Thirty-third Report of the Commit-
tec on Private Members' Bills and
Resolutions presented to the House
on the 21st November, 1973.”

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That this House agrees with the
Thirty-third Report of the Commit-
tee on Private Members' Bills and
Resolutions presented to the House
on the 21st November, 1973."

The Motion was sdopted

15 hra.

RESOLU.:_N IlE. ESTABLISHMENT
OF CONVENTION WHEN GOVERN-
MENT SHOULD RESIGN-—cond.

MR. DEPUTY-SPEAKER: We take
up furiher consideration of the Resu-
lution moved by Shri Shyamnandan
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Mishra, Shri Shyamnandan Mishra
may continue his speeci.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr. Deputy-Speaker,
Sir, although it might sound parado-
xical when I say that conditions in
the country both dictate and deter
such resoiution, I consider it my duty
to place such a resolution before the
House for its acceptance. Why do
I consider that the conditions in the
country dictate paradoxical considera-
tions? On the one hand there are
conditions of widening and deepen-
ing poverty, mounting unemploy=-
ment and increasing economic ancd
social disparities which are makin®
the national situation almost explosive
and on the other hund we find that
the political conditions in the coun-
try do not favour any optimistic as-
sumptions that underlie my resolution.
My resolution calls for a 7 per cent
growth in national income and cor-
respondingly it calls for increase in
industrial and agricultural production.
It also excepts that there would be in-
crease in employment of a particular
order and those who are below the
poverty line would be getting a fairer
deal. These are the basic points of my
resolution. But I am also em-
phasising that the political conditions
in the country do not seem to give us
much hope and encouragement in the
direction of my resolution. The poli-
tical condition does not seem to he
geared to growth and development or
even to social justice and the atmos-
phere is now definitely hostile to
planning. Therefore, we find that we
are in a plan holiday, and this plan
holiday has been continuing for quite
some time—since 1086-87. When we
are in the midst of a plan holiday.
would it not appear somewhat fool
hardy to suggest that our targets
should be higher than they have been
in the past? That is a question which
is bound to be asked of me.

The real aspect of the present situa-
tion is that if these things that I have
mentioned in my resolution are nnt
fulfilled we shall and up in a way that



